
IN THE HON’BLE NATIONAL GREEN TRIBUNAL, 

EASTERN ZONE BENCH, KOLKATA 

IN 

ORIGINAL APPLICATION NO.150/2022/EZ 

  

IN THE MATTER OF: 

 

Pi Vanramchhuangi                                                                  …..Petitioner 

Versus 

Union of India &Ors 

…..Respondent(s) 

  
AND IN THE MATTER OF: 

Reply Affidavit on behalf of 

Ministry of Environment, Forest 

& Climate Change (Respondent 

No. 1) 
     ......Respondent 
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2.  ANNEXURE-R/1-A 

Copy of letter RONE/E/NGT/O.A No. 
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Inspection Report carried out on 20.01.2023 by IRO, 
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PLACE: SHILLONG  

DATED: 02/06/2023                                                

COUNSEL FOR RESPONDENT: 

Ms. Anamika Pandey, 

Hasting Chambers, 

7C, Kiran Shankar Roy Road, 

2
nd

 Floor, Room No. 6, 

Kolkata-700001. 
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